FORM A
PUBLIC ANNOUNCEMENT

Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KGN GENERAL TRADING CO. LIMITED

RELEVANT PARTICULARS

=

Name of corporate debtor KGN General Trading Co. Limited

N

Date of incorporation of corporate debtor | 28th February, 2011

3. | Authority under which corporate debtoris | RoC-Chandigarh
incorporated / registered

4. | Corporate Identity No. / Limited Liability U51109PB2011PLCO34761
Identification No. of corporate debtor

5. | Address of the registered office and Reg office: E-9 1405 St No 5 Ganpati Street Kali
principal office (if any) of corporate debtor | Sarak, Ludhiana, Ludhiana, Punjab, India, 141007
Principal office (as per GST records): St No.5,
E-9/1405, Ganpati Street,Kali Sarak, Ludhiana,
Ludhiana, Punjab, 141008

6. | Insolvency commencement date in 7th November 2025
respect of corporate debtor
7. | Estimated date of closure of insolvency 6th May 2026

resolution process

8. |Name and registration number of the Nikhil Sachdeva
insolvency professional acting as interim IBBI/IPA-001/IP-P-02743/2022-2023/14184
resolution professional

9. | Address and e-mail of the interim resolution | Address: H. No. 2822, First Floor, Sector 32-A,
professional, as registered with the Board | Chandigarh Road, Near BCM School, Ludhiana,
Punjab , 141010

Email: nikhilsachdeva.ca@gmail.com

10./ Address and e-mail to be used for Address: H. No. 541-1, First Floor, Model Town,
correspondence with the interim resolution | Preet Hospital Road, Ludhiana, Punjab ,141002
professional Email: cirp.kgn@gmail.com

11.| Last date for submission of claims 21st November, 2025

12| Classes of creditors, if any, under clause (b) | NA (As per information available in Public Domain)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13| Names of Insolvency Professionals NA (As per information available in Public Domain)

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|@) Relevant Forms and Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives | Physical Address: H. No. 541-L, First Floor,
are available at: Model Town, Preet Hospital Road, Ludhiana,

Punjab ,141002

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the KGN General Trading
Co. Limited on 7th November 2025

The creditors of KGN General Trading Co. Limited are hereby called upon to submit their
claims with proof on or before 21st November, 2025 to the interim resolution professional
atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties

Date: 9th November 2025 Nikhil Sachdeva
Place: Ludhiana Interim Resolution Professional
KGN General Trading Co. Limited

IBBI Reg No: IBBI/IPA-001/1P-P-02743/2022-2023/14184

AFA: AA1/14184/02/311225/107328 Valid Upto 31.12.2025
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it HDFC BANK

Reglsterad Office: HDFC Bank House,
Ll Senapati Bapat Marg, Lower Parel (West),
We understand your world | Mumbai - 400 (13 and having one of ils office a3
Retail Portfolie Management ai HOFC Bank Ltd, 1si Floor, -Think Techno Gampus,
Kanprmarg (East) Mumbai — 400042

The below mentioned Bomowers of HDFC Bank Lid. (the *Bank”) are hereby nofified
regarding the sake of secunties pledged to the Bank, for availing credit facilibes in the
nature of Loan/Overdraft Against Securilies.

Due o persistent defaull by the Bomowers m makeng repayment ol the autstanding dues as
per agreed loan terms, the below kxan atcounts are in delinguent status. The Bank has

deficiancy in the mangin requiremeant than Bank shall at its discretion sedl the pledged
security within one (1) calendar day, without any further matice in this regard. The
Borrower(s) shall ramain lizble to the Bank for repayment of any remainng outstanding
amound, post adjustment of the proceeds from sale of pledged securities.

SMFG INDIA CREDIT COMPANY LIMITED
Branch Office: 1st & 2nd Floor, SCO 141-142, Madhya Marg,
Sector 8C, Chandigarh 160008

SMFG

SALE INTIMATION AND PUBLIC NOTICE FOR SALE OF
SECURITIES PLEDGED TO HDFC BANK LTD.

XeX Karnataka Bank Ltd.

Your Family Bank. Across ndia

POSSESSION NOTICE

(For Immovable Property)
(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the authorized officer of SMFG India Credit Co. Ltd.
(formerly Fullerton India Credit Co. Ltd.) (“SMFG INDIA CREDIT”), having its
registered office at Megh Towers, 3rd Floor, Old No. 307, New No. 165, Poonamallee
High Road Maduravoyal, Chennai, Tamil Nadu-600095 and corporate office at Floor 5
& 6, B Wing, Supreme IT Park, Supreme City, Behind Lake Castle, Powai, Mumbai
400076, under Securitization and Reconstruction of Financial Assets and Enforcement

of the property described herein below in exercise of powers conferred on him under
sub section (4) of section 13 of the Act read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on this 06th Day of November, 2025.

OWNER OF THE PROPERTY —SH. RISHISACHDEVAS/O INDER SAIN SACHDEVA

PROPERTY DESCRIPTION - PROPERTY BEING MEASURING 2 MARLA COMPRISING
IN KHEWAT/KHATONI NO. 169/169, 453/458, UNDER KHASRA NO. 27//19/1(3-5),
271122(7-12), 271123(8-0), 29/12(6-19), 29/13(7-7), 27//18/4/3(1-6), KITE 6 RAKBA 34 KANAL
9 MARLA ITS SHARE 1/1378 MEASURING "2 MARLA SITUATED AT FLAT NO. 438 3RD
FLOOR VILLAGE SANTE MAJRA, TEHSIL KHARAR HADBAST NO. 186 DIST. SAS

SALE NOTICE OF IMMOVABLE PROPERTY
E-Auction Sale Notice for Sale of Immovable Assels under the Sacuritisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with proviso to rule 3 1) of Security Interest (Enforcement) Rules, 2002.

Matice is herety givan to publi; in general and i particular 1o Borrower (5] and Guaranior

“As iz Where iz", "Az iz What is™ and "Whatever there is” on 10122025, for recovary
of Rs.15.84,41,774.14 [Rupees Fifteen Crore Eighty Four Lakhs Forty One Thousand
Seven Hundred Seventy Four and Paise Fourteen Only] under PS Overdraft Alc No.
453T7000600003001 along with future interest from 01.11.2020, plus cost, dus Lo the

Rastogl 5/o Mr. Laxm] Chandra Rastogi(3) Mr. Deepak Rastogi S/o Mr. Narendra Kumar

admeasuring 24,35 sq.mis only on Lower Ground Floor algng with proportionate undivided
share in the land admeasuring 14.61 2q. miz; only siteated at 27718, 2, Faizabad Road,
Lucknow al Landmark Arcade belonging to Mrs, Sonia Rastogl. (Symbolic
Possession taken on 13.02.2019) Boundaries : East; Shop Mo 18 West : Shop No 16

Enforcement Rules- 200210 the Borrower/Guarantors)

Fordetailed terms and conditions of 2abe, please rafer to ink in Kamataka Bank's Websziie
&, www kamalakabank com under the head "Mega E-Auction on 10,92, 2025°,

The E-auction will be conducted through portsl hitps:ibankauctions.in/ on 10.12.2025
from 11:30 A.M to 12:30 P.M with unlimited extension of 05 minutas, The landing bidder
i5 required 1o register their name ai hitpsiioankawections.in/ and gel the user Id and
pasgword free of cost and gelanling training on E-auction (tentatively on 09.12.2025)
irorm Mis.doiosure, G05M, Bih Floor, Maitrivanam, Ameerped, Hyderabad-500038, Contact

FORM A

PUBLIC ANNOUNCEMENT

Uinder Regulation & of the Insolvency and Bankruptcy Board of india
{insolvency Resolition Process for Corporate Persons| Regulations. 20168

| Mare of coporata debiar

. | Deaites of I."ll:-i.'l'l:l:l‘T-.I'h:ll o -:::umite del:c.:ll

. | Mdthorey urder which comorata debaar &
| Incorporated / registered

HGh Genersl Trading Co. Limied
_E‘H:i"'ﬂ":-l .Er'}.' 2041
Rt uir'ﬂgﬂh

Principal office (as per GST recordsl St MoS,

| professsional
= | Names of insotvency Professicnals
tdemtiied o act &5 Authonsed
| Representstve of crediors in & class

[ |As per information avallabde in Pubic Doman)

The cradiors of WGMN General Trading Co. Limited are hereby cafled Upon o submit thais
claims with prodaf onor before 218t November, 2025 to the interlm resalution proféssional
at the address mentsoned Bgainat entry No: 10

The fmancial creditors shall submit thair claims with proof by electronic maans only, Al ot her
credators may submit the claimes with preof in person, by post or by ekactronic means.
Subwnission af false or misleading praals of claim shall atracl penaiies

Date: 3th Movembar 2025 Mikhil Sachdeva

una "15I_I‘1 al<h

il | . 0
Lq [AITHO NOTIONCA bank
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SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

CO SAM (RECOVERY), CIRCLE OFFICE,
REIDGANJ, DEOKALI ROAD, AYODHYA
Mob.No- 8240638813,E-Mail: cs8189%pnb.co.in

Enforcement of Securitylnterest Act, 2002 read with proviso to Rule 8 () & 81) (First & Subsequent Sale) of the Security Interest (Enforcemeant) Rules, 2002,
Hitica s herely givan 1o tha public in peneral and in panicutar to the Bormawer (2} ard Guaramior (5) that the balow describad immovable property mangagedicherged o the Securad Creditor, the

construcliva’physical' symbolic possession of which has been {aken by the Sathanzed Cfficar of the Bank! Secured Craditor, will b2 20l on “As is whanais®,
th daba as mandioned in tha table hersn balow, Tor mecavery ofits dwss due (o the Bankd' Securad Credéar from the respective bomower {5) and quarantor [5), Tha resards pnce and She aamasi mongy
charprcesit will b a5 manfioned in the sk below againsd tha respeclive properdies.  The borrewer’s iguarantar's mortgagor's altention is invited to provisions of sub-section (8} of sechon 13of

Eh Actin respact of fime available ko redeem the hmMaml:SEHED”LE OF SALE OF THE SECURED ASSETS

bz imwhatis

and “Whatewar tharais" an

S P . : - ; p ; of Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred under e - - -
SEinE AT Nflous 0 Yase BofTnecn, ICULIY Sy T =hls ropos o T e Section 13 (12) read with Rule 3 of the Securiy Interest (Enforcement) Rules, 2002 R Description ofthe lmmovable Properties AjDatecfDemandHotice | AlReserve Price
mantioned date wheraby, Bank had invoked the pledge and provided T days’ time to the ] ) . N.|~ Name of the Account! Mortgaged/ Owner's Name uls 13(2) of SARFAES1 Act 2002 | (Rs. in Lakh)
Borrower Lo rapay the enfire outstanding dues in the below accounts, falling which, Bank issued Demand Notice dated 17.07.2025 calling upon the borrower(s) 1) RISHI .

would be at liberty o sell the pledged securities without issuing furiher notice in this regard, SACHDEVA, 2) NEETU SACHDEVA under loan account number 213520911794261 Name & Address of the Borrowers/ (mortgagers of property(ies) BlOutstanding Amount B) EMD(last date
The Bomowers have neglected and falled to make due repayments, therefore, Bank in to repay the amount mentioned in the demand notice being Rs. 20,23,758/- (Rupees Guarantors/Account C)Possession date of depositof
exarcise of its rights under tha loan agraement as a pledgee has decided Lo sell | dispose Twenty Lakhs Twenty-Three Thousand Seven Hundred and Fifty-Eight Only) as ufs 13{4} of SARFAESI Act 2002 | EMD)

off the Securities on or after 17" November 2025 for recavering the duss owed by the on 5th August, 2025 within 60 days from the date of receipt of the said notice. All that part and parcel of the property D}Nature of Possession

Borrowers to the Bank. The Bomowers are, also, notfied that, if at any ime, the value of the The borrower(s) having failed to repay the amount, notice is hereby given to the consisting of (Physical [Symbolic/ c).Bid Increase
plecged securities falls furiher due to volatility in the stock market 1o create further borrower(s) and the public in general that undersigned has taken Symbolic Possession constructive) amount

Circle Office Ayodhya (Fakzabad), SAM Branch, Mr. Ancop Kumar Tondan, Chief Manager (Authorised Officer), Mob.B240€

Datae/Time of e-Auction:26.11.20

5, 11AM to 4PM. Last Date of D

E-Auction collection Account Detalls: PUNJAB NATIOMAL BANK, Account No B18900317118A (IFSC Code PUNB0818300)". BO SAM CIRCLE

posit of EMD:25.11.20256

F14E00B 00000555

BorrowerMis Utkarsh Tradars Prop- S Arvind Kumar
Sharma 5o Late Ram Chandra Sharma, boih Vilage-
Kisahivapatll, Posl- Karmishirpus, Pargars-Surhuepar, Tehsd-
Jalapur Disbdcl-Ambedicor Nagar-224143, Guarantors:(liSmt,
Rekha Sharma We Sl Areind Kumar Sharma, (IS0 Daya
Shankar Sharma Sfa Late Sri Ram Chandea Sharma, |IH)Sr

which s “equal 0 135,03 S0OMTR. sileated at Vilage
Kulahigapatsl, Fargana-Siehorpar, Tehsil-dalsfpur, District-
Ambedkar Wagar (LP.), m thaname of Mrs. Rekha Shama Wi
S Aevind Kurnar Sharma wde Regd. Bale Dead Moo 3017 D1
209712007, -Boundary (s por doed): Easl-Abad Raghkann,
Wiest- Holsa of Khusivaal Morbefbad of purchaser, Soulke
Abadi of purchases,

Howge of S Arvind Shama, Souin-Link Road Kulahivanatiiio Bhadohi
3.Plot no. 539 and 540 total ares s parlof 026 heciare & equal o 00065 wnich = equal in 65 SOMTR, stuatad at Village-Kulahiyepath, Pargana-Sumyrpur, Tehsil-Jaleipur. Ditnot- Ambedicar
Hagar (UP) owned by (i} M. Arvind Kumar Sharma 5o Lafta Sn Ram Chandra Sharma {§) Mr. Daya Shankar Sharma 5/o Late Sr Ram Chandra Sharma (i) Mr.Sanjay Sharma 5 Lats SdRam
Chandra Sharma vide Regol. 5% Daed Mo, 345 O 13.02. 2007, Boundary (a5 per deed)- Easl- Maveen Par, West-Chaknoad then Agricullure land of S Raj Karan, Morth-Abad of 56 R Karan,

Stuth- Chabroad enagriculture nd ol S6 Ram Asn,

The borrower in particular and the public in general are hereby cautioned not to deal BO;Ashapur Darshannagar, Ayodhya Al thal part and parcel of land & building under Plot'Gata A) 19.07 2022 AJRs. 12,584,000
2| Loan Account Outstanding | Date of with the property and any dealings with the property will be subject to the Charge of 1 [Account Smt. PreetiSingh ; Mo A12Min Area-a10 5. M ar (0,097 Hecl yat Reverue Vilage- B) Rs. B,T6,760.53
Numbe: Borrower's Name Amicantason’  Sals Fullerton India Credit Company Limited for an amount of Rs. 20,23,758/- (Rupees Borremar: {1) Smt. Preeti Singh Wio Oharmendra Singh {2} Smt, | Dadppur url Devgash, Pargana-Amsin, Tehsi-Sadar Dist [+furthar interest & B) Rs. 1,28.400/-
No. umoer 06" Mov 2025 | Natice e Namita Singh Wio Santosh Kumar Singh bofh Addréss Vikage- | Fazabad, Ayodhya owned by Sme Namitz Singh Wio Sh , 75.11.7075
Twenty Lakhs Twenty-Three Thousand Seven Hundred and Fifty-Eight Only) as Deogarh (Dallpur) Post Decgam Pura Bazdr Dish, Ayodhya | Sandosh Kumar Singh vide Repd. Sale No.s400/2000 [ oiner charges) ;
1 | REOOORRXXEG15 | AMIT SHYAM 1.2‘-..?:‘-'—14.32 GTfH EE-?E- hA t, 2025 and interest thereon. 'Fs V2944 T 2 : : . dby: East PlatifBevirdra Nath Si ' Cj 19.10.2022
1| ARARARAARADG S | AMIT SHYAM 1.27,254.d i1-20 on 5th August, a erestthereo iFalzabad)-224171 30.03.2009. Bounded by: East PlatafRavindra Math Singh, ] CIRs. 0.10 Lakh
Date : 09.11.2025  8di- The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the West: Piot of Chbatrapa Singh Morth: Plat of Chiiatrapal Singh, Soutl Chak Marg (Rasta) D}Symbalks possession 27
Place : HIMACHAL PRADESH HDFC BANK LTD. Act, inrespect of time available, to redeem the secured assets. BO:Burhurpur, AmbedkarNagar [3146] T Abardi plok niaibar 538 Fa. st B wast 508 of which 16 405 1
DESCRIPTION OF IMMOVABLE PROPERTY 2 | Account: Mis Utkarsh Traders Alc- 314600B700001343 & | and Neeth & South sde of whch is 300 & equal to 1455 SOFT Ay 25062018 AJRs, 18,10,800/-

B) Rs. 20,57, 355.85
+inkerestt changes wa.f
{11 05,4018

B) Rs. 181,080/
25.11.2025

CJRs. 0.40 Lakh

Cy-20.12.2018

; 40591 567(Ext. NAGAR MOHALI. Sanjay Sharma Sio Late S Ram Chandra Sharma, all Rio | £5Gata na. 539 and 540 dobal srea 0.007 hectare |5 egual b 70 . R
;‘;;E! H:%”;F tMF'aI’ﬁaﬂemE"t Branch Ehhi;? '31?h' UEE EE"JEII&N} Vifage- Mulshiyepath, Post- Kamishic pur, Pargane-Suurmper, | SOMTR. silvsted &t Willape-Hulabiyepats, Pangana-Surhurpur, DSymibols possession
t no 8-B, First Floor, -Mail : delhiarmiktkbank.com DATE : 06.11.2025 Sdi- AUTHORIZED OFFICER Tehsl-Jalapet Disth -Eenbadhar Nanar-224148 heil-Jalalnie. Districh-Ambedkar Ramat [UP M
H F P. i h B iR o BT Ta DL, LISINCL-AITTIE0EAT P | | CANTEID tlf.' .t
djendra Park Pusa Road Website . www.karnatakabank.com PLACE : MOHALI SMFG INDIA CREDIT COMPANY LIMITED : : e aon - : e 4 : : o
Mew Dalhi-110080 CIN  LES110KA1924PLCO0T12E ~ Feekha Sharma Wi S Ardnd Kumar Sharmna vde Regd. Sale Deed no, 3HE DU2011.2007, Boundary (a3 per deed): East-Abadiof SnArving Shamna, Wess- Land of Sml. Durpats Devi, Rargh-

Guarantor- |1 &mt Suman Gupta We Sri Ambrish Kumar

(€] b Krshra Kaoshat Wil G Ham Prakash, -all address
Vikage & Peat Hutchera Road, Pargana Paschim Rath, Tehsl|
Iklkipur District Fazabad, U.P.

Boundary-Easi-Road Kachchi (Kulkchara 1o Mahagni), West-
Moz of Ram jes, Morb-Land of Sml. Knshan Kaushal, South-
House o Ll Ram Yaday

w1 3032006

e | _ BO:Astikan All that part and pancal af the property owned by Smi. Suman A) 22.02.2013 AJRs. 263 Lakh
{5) that the below d?ﬁl:ﬁ.bﬁ‘d |rr!r.r:uu;-'|t]!e property morgagedicharged to the secured FOR THE ATTENTION OF THE CREDITORS OF 3 | Account; Mis Krishna Readymade & Hoisary Stores Gugpld Wi Bri Ambrigh Kumar, properly siupled 3 Kulchera B} Rs. 560240

Creditor, the Symbolic Possession of which has been taken by the Authorised Officer of KGN GENERAL TRADING CO. LIMITED Borrower:Mis Krishna Readymade & Hoisary Stores | Bazar Pargana-Paschim Ram, Tehel-Biapur, DistictFaganad | oL | B} Rs, 0,26 Lakh
Karnataka Bank Lid, the Secured Creditor on 13.02.2019 and 14.02.2019, will be soid on RELEVANT PARTICULARS Proprietor Proprietor St Suman Gupta wio Sri Ambrish Kumar | UPArea450 Soft wide Regd Sale Desd Ko, 228072001 Fbis 75,11.2025

C) 13012016

iC]R=. 0.05 Lakh

DiiSymbalic possassion

Vil Mirzspur, Post- Bhikenipur, Akbarpur, Disi-Ambadkar Nagar,

Voesl-House of e Lahorl Ram, Nofh-Khadshza Rassta

Kamataka Bank Lid, Lucknow Branch, Plof no 118, Burngton Square, Station Road, 1. | Corporate kerity No, / Limibed Labily | USTI09PE2011PLCOR4TE] BOie0BC, Amadkar Nagar EM of Residantial Land & Bulding sifuated at Piot ho.- 459 kha, A) 09.01.2018 AR, 17.25 Lakh
\idhansabha Marg, Lucknow-226001 Utiar Pradesh the Secured creditor from (1) Mis .Q"";":“ ’“r“"“"" ’““’“T"‘""’“ = T S e G St e 4 ;‘m“’ﬁ;nﬂrﬂaﬁi?'; e ":"ﬂtzh ﬂ:iff-il:'df FETG!E-":E and Tf}';?_i!aﬁ-‘;‘g;:?hﬂ Distt- B} R=.%0,56 830.00

Clarion Projects Pvt. Ltd, represented by Directors (i) Mr. Piyush Rastogi (i) Mr. |Fclri ol the st offckand | et o E6 v Brpli Sipeet bod orLowEl: ; ipico b oot b ENERMGAAL RiBet, NCIS SUMMD NI /08 B : sirarust and olher charges | BJ RS, 1.73 Lakh
Deepak Rastogi, 27/18, Raja Ram Mohan Rai Marg, Lucknow-226001 (2) Mr. Piyush principal office {if any) of corporate detior - | Sares, Ludhlana, Ludhiana, Purial, Inda. 241007 (1jPramad Kumar Sl Late Sri Ram Milan, both Address Add- | Boundaries 32 par dead Easl-Abadi Land of S Prabhal Kumar, w12 01R 98 41 2025

[Eik&ri Sant Ram (San} All [i) ko {ii) are rosiding 82 Vilage & Posl-
Khanigaura, Tehsll Phoakur, Dist-Aramgarh

of Surga Lal, Babu La & Latsha (Abadi Catogry (6(2) Plot No.755
Baundary as persite : Easl: HousealRam Prasad, RadtRam &

St Fam (Pt Mo 78D}, West Banjar Land and Land of Sita ram &0
Suryalal Bebu Let& Lakha {Abadi Casagry (6(2) Plot Ma. 795

; B9/ 1405, Ganpati Steet Kall Samak, Lukdhana, Uitler Pradesh-224 122 . Guaramtars: {1]1Kaushlendra Singh Sfo | South-Howss of Sn Lallu Pal Lo 2. 11 202

Rastugl, Holh No, 2, & 3 are &dd,ress’ad al 141, ','IDF:'I n Road .Lucknnuj-ﬂiﬁﬂfh Ludhiana, Punjab, 143008 Rajendra Prasad Singh Acd- Wit & Post- Subhakapar, Akbarpur, Dist - AmbedkarMagar, (UL - 224122 (2 Prabhat Kumar Slo Ram DiSymbalic possassion ClRe. 0.10 Lakh
{4) Mr. Paresh Rastogi Sfo Mr. Laxmi Chandra Rastogi (5] Mrs. Neeti Rastogi Wio Mr. (Irsaency commencament date in | Tah Newember 2025 Ml|zn, Add-il-Mirzapur, Post- Bhikanpuar, Akbampur, Distl -Ambeckar Nager, Utter Pradesh
Paresh Rastogi, Both Mo, 4 & 5 are addressed at: B03, Rohtas Court, Lucknow-226001 {6) | reapect of corporete debioy e e - : - . - -
Mrs. Sonali Rastogi Wio Mr. Piyush Rastogi (T) Mrs. Sonia Rastogi Wio Mr. Deepak | Estimated date of cosure of reohenty | Bt Mey 008 iiats ot Hllhillsh- i ) B o :! Eﬂﬁf‘-;‘:“ parcel :' iy ufﬁd‘:‘ﬂdﬂmﬂf :r'rﬂ'-ff"ﬂ-?j A} 25,04 2055 A)Rs. 27,72,000.00/-
Rastogi Both No. 5 & T are addressed at 141, Joplin Road, Lucknow-226001 (8) Mis Rohtas | esolution pincess _ 2 -+ AN : e S L e e BIRe6TSIESES oo s ronnon
Projects Pvi. Lid. Reprasanted by Director Mr. Paresh Rastogi, addressed at: No.27/18, e s o number g e, || TR Sachees Borrawer Sent, Mithilesh Singh Wio SriAjay Kumar Singh Ea;:liardi::-:lh;'a joinly G by S, Milslosh Siagh Wi Mr  interests charges -
Raa Ram Mahan Rai Marg, Lucksow-226001, being borrowers! guarantors/ co - obligants, (Insohency professional aiing s intedm | EELIPAD00P P74/ 2002 20314184 Rla Jalaudeen Magar, Pura Bazar, Tehst- Sadar, Ayodhya, UP-{ajay Kumar Singh vide Fegd. Sale Desd No.G7B3/2020 Lo g e 25.11.2028

DESCRIPTION OF THE IMMOVABLE PROPERTY : .;mllr;”:';::'d"ﬂwmn e e S Erm Pl S S %IE.WJD‘! ll;..{qamummgmgh msglsﬂuﬁa?:ﬁm%hd D 24092020 Bounded by as per deed : East Lang CiaaT 20
Property No.1: All that part and parcel of commercial property situated at Unit Mo, FF-12 A, | professional, as registernd with the Board | Chanidigarh Fioad, Mear BCM School, Ludniana, :5,_,;:"[;_2@1?? L5t il b Tl o] Eg:ﬁ"t:aﬂrg:ﬁ%ﬁ:‘iﬂfﬁ:“;%:':w i Hork:: Lomd e CRs. 10,000.00
admeasuring 30.76 sq.mts. onfy on Lower Graund Floor along with proportonata undivided Punjab , 141000 rodh 2. bl g D)Symboiic possessian
share in the land admeasuring 18.71 sq.mis only situsted at 27718, 2, Faizabad Road, Email: rikhisachoeva caligmal.cam g | S Surhurpur, AmBodrar K aga All that part and parcel of lend & building a¢ shadi Gata No 729, A 14.03.2024 A)Rs. 33,71,000.00
Lucknow at Landmark Arcade belanging to Mrs. Neeti Rastogi. (Symbolic Possession | Address and e+ral to be used for | Atebressss H. M. 541 First Fiooe, Mooe! Towr, Account: H.'nlsa.:l-.m Brick Flled ; area 0,038 Hecl (constructicn Mereon being Hino 65) Villags & 5) Fis,10,07,000.59
taken on 13.02.2019) Boundaries : East : Comidor West : Lift & Open to sky North : Shop | comBspontiance with te intanim resclution | Preet Hosptal Roed, Ludhiara, Punit 141002 Borrower: s Sachin Brick Flled AtVIl-Manscoriur, Post- | Prst-Khardaiea, Pon-Mabul, Tabsi-Phoolpur, Desti-Azamgarh S B} Rs 3,37,100.00/-
Mo.12 South : Corridar | potessiona Emaill: crpy kg gL Mestpur, Diist-umbedkar Nagaar-224159' Prop. Arvind Kumar |owned by S Ram Prased vide Regd. Morigage DesdNo, 383501, |+ wnterest» chiarges 25.11.2025
Reserve Price | Upset Price below which the property may not be sobd: Rs. 18,00,000,00 it it for SubmEsion of claims -;.1 A Niovee e SN Yaday Sio Eaml Ram R Willage & Post- Hhar-:laua._ Tensi- 16122011, Boundary a5 per deed: 1Eagt Howsa al _Hﬁm wef 0103 2054 -
(Rupees Exghieen Lakivs only) Earnest money to be deposited / tendered : Rs.1,80,000.00 7. | Classies, of crediioes, i any, under cligs B} | Na 5 por information avatisable in Public Domain) Phoalpur, Distt-Azamgarh, GuarameriMorigagor-5ri Ram | Prasad, Rajt Ram, & S Ram (Plat No.78() West: Banjar Land ST 4
(Rupees OneLakh Eighty Thousand Only] | ot suesention [BA) of sexticn 71, Prasad Sfo Ram Sevak (Since decaased now represanted by |and Land of Sita ram & Ors (Plat Ko 728} NarifHouse of Smi JOT 06,202 CIRs. 0.10 Lakh
Property No.2: All that part and parcal of commeseial property situatad at Unit No.FF-17, L ackumraivndl ba o ke sl stion: hit legal heirs-(ijSr Raja Ram (Son) [i}Sri Sita Ram {Son) | Chandrawali, Sitaram & Doodh Nath {Plod o, 730) Soufh House | D)Symbolic possessian

ra (Pt Mo T28) . Nadhe Kharanja Rasta & Plet Mo, T30, Howse of Smt. Chiardrawatl, Siaram & Doodh Math, Sauth; House of

Tahsil-Akbarpur, Distl.- .ﬂ.rrl:luliaerrgarl;UFl 223122 . [2yWard

North : Corridor South : Open 1o sky | (Three narmes for each cess) 7 | Be: Vikas Bhawan, Akbarpur EM of land & boloing - sihsated & Gala no-3T, Wand BP0 2022 ARs. 48,43,000:-
; ; 7 . 4 75 000 1 Relevant Fome and AccouniMis Kadlash Brick Fiold AlcNo B2STO0ETIID00ET | (fshrahewa Vil- Mohesinpur, Mansoorpur, Pargena & Tehsi- 5 —

f,,;:;é:: Eﬁ;gff:i::ﬁgﬁ:%fehﬁw;w:"E”;m's:lrﬁgx;dtuﬁggminﬁetigﬂ bt Detats o uthorized represenitives | Physioal Address: H m_.. SR e (CIC) 6257001B00000UZ9(TIL) 625700RLDODDODSEITIL) iborpur: [Nelt - Ainkediar Nigar (ULP) foonsuing 'Land area BpREABABOZIST | pype 4843000

tendered : Rs. 1 42 500 00 (Rupees Ona Lakh Forty it Thoe an: Bl i Oy | e avaiahle at: 5'.-1-:5:_::- bow, Presst Hespital Foesd, Ludhizng, Borrowar. Mis Kailash Brick Fleld Propriefor- Smi, Muniya | 52220 S?HTH i, BE10.00 SOFT in Se name of S, Muniya miterest + changes wef SR Riiae

{The borrower's | mortgagor's atiention is imvited 1o the provisions of Sub-section (8] of Ll foos Devi, Bawangur, Pasl- Sihaull, Pargana & Tehsi- Aktarpur, Distt- | Devi Wia Ram Chandra Boundarkss {as per deed) East. Housa ol 01.07.2021 :

Sacfion 13 of the Act, inrespect of time available fo redeem the secured assef). Motice is hersby ‘givon that the Mational Company Law Tribunal has ordorod the Ambediar Nagar (LLF).- 224122 ':ltE"P..I'.‘:l"lﬂl'H D-E'Ja?urﬂn'@ﬁ_'l‘.'?ﬁl_ Gt 5 fest wice & Hnuﬁ&n*.ﬂam. C13.06 2022

(This Notice shall aisa sarve as Mobice under Sub Rule 1) of Rule [9) of Security Interast commancement of a corporate insolvency resolution process of the KGN General Trading Borrower: Smt. Muniya Devi Vishwakarma Wio- Ram Chandra | UjagirLal & Land of Rajendra Verma, North: Housa & Ahala of Han : CRs. 010 lakh

¥ Co, Limited o0 Tth Novembor 2025 Vishwakarma, Ric- (1) Mchasinpur, Marsoorpir, Pargana & | Prased Vishwakerma, South - Bouse of Sellar Disymbolic possesson

ni. 3, ooposia LIC oak, Akbarpur, Ambadker Nager, UL P - 224122, GusrantorsMongagar: (1) S0 Ram Chandar Vishwakarms S/o Shiv Shankar, (2] Srl Durgesh Kusmar Vishwakarma Sia

Ram Chandar bath Ria- Bause no - 195, Mohsnpur, Mansoonpur, A

kbarpaur, Distt-Ambedkar Magar-224122

Bg: I'Jhnqs.a,Elﬁdhnﬂhnugnrﬁ?ﬁ.ﬂl}
Accaunt: 3h, Shiv Poofan Chaudhary
Borrawer: Sh. Shiv Poojan Chaudhary S0 Sh Lalman RO
Vilzge Basiha; Tappa Siewsl, Siddharth Magsr, 272207
Martgagor- Smd. Ohanpali WO ShLal man Vil- Bastha, Post-Uidal

All theat part and parcal of the property cwned by Smt Dharpas
‘win Sh Lalman siuaied al Plol Mo 291 min, vilage -Fakn, Tappa-
srwal, Tehsi- Maugarh, Cistnct -Siddharthragat- 272207, Araa
21350 50 1. Boursded by: As per Deed: Easl Land of Bam MNath,

A} 04.03.2013

AJRs. 15.21 Lakh

B) Rs. &,0u 268,001 +

and gttar misc charpes

further mierest wef 1122007

Bj Rs 1.52 Lakh
25.11.2025

No.040-238364 hile 81 -mail: i kauctions.in, Pisca: Ludhlana Intarim Resolution Professlonal LR e T 3 Wiest: Land ol Ram Karan Chaurssiva, Northc Fancham Kahar T
0.040-23836405, Mobile 8142000809, E-mail, info@bankauctions.in KGN General Trading Co. Limited Raj gan] Dist. Siddharthnagar-27 2207 South: Chak Road —nrrc pri C)Rs. . 0.10Lskh
Date : 07.11.2025 ~ 8dl- For Karnataka Bank Ltd .Bm Hag Mo |a3l_,rlp-mu1p.p.m‘||'43 l;:gﬂ.zm ,14134 _ Usymbisic possession
Place : Lucknow Chief Manager & Authorised Officer. ; - g | Be:Bansi, EM of Land and Buldng siluated a1 Khata no, 74, Plat N 191 A} 17.05. 2023 AJRs. 11.94 Lakh
Account: Sh. Yogendra Math & Smb - Bheelfa Dewvi Alc- ['Vil- Piparahive, Tappa- Azanar, Pergans- Bansi Eazl, Post & 8) Rs. 18,34 516,01 B Rs 119 Lok
GF0000S00000030 & GSO000NCONM0012T Tehsil- Bansi, Districi-Siddharth Negar measuring toial lend srea- T bR ¥
S~ GRIHUM HOUSING FINANCE LIMITED APPENDIX IV (See rule §(1)) Borrowsr; Yogendra Nath Sio Sri Bhagauti Prasad & Smt. {0 025 hect or 250 00 SOMTR. in e name of S, Sheetia Dy | Miovesr Chardes wal 25.11.2025
LI (FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) POSSESSION NOTICE Shestla Devi Wio Yogendra Nath, both Rio- H. No. 57, Tejga, Wi SA Yooendra Math, acquired through 2 nas. of registarad sale 01042023
e Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Immovable Property) Thana & Tehsil- Bansd, Dist: - Siddarth Nagar (U .- 272153 ded bearing no. 40632012 dated 10122012 and 427810017 C)25.08.2023 CJRs. 0.10 takh
Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance Limited as the name Poonawalla Housing MEHSﬂ Ram Ajore Sio L“"—‘IP“’F“EL Rlo- dated 2812 2012, EEJFU&TE?J_EH er daed) East Land of Ram ™ s ol sresession
Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally incorporated with Vil-Asagawa, Past- Bansi, Distl. SdderthNagar (U.P- 272152 |Kewal, West: Lend of DOwarka, Nodh: Lend of Kuber, South:
name of GE Money Housing Finance Public Unlimited Company) herein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation and Reconstruction Barha [Fload Conirel)
of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12) of the said Act read with Rule {0 Bo: Dumariyagan] (T75800) EM of Land and Bulkling siisled a8 Plot no.- 198 Min, area. Aj 22 01.2025 AJRs. 23,41,000.00/-

of receipt of the said notice.

3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60 days from the date

AccountBri Ashok Kiomar Pathak AcTTSE0GNDOCI000ID
[TiL)

00234 hec or 22400 SOMTR. Revenue Wil Dumanyagan)
Tappa- Halaur, Pargena- Rascolpur, Tehsi- Dumanyegang and

Bl Rs. 83745110+

E) Rs 2.34,100.00/-

Place: UTTAR PRADESH Date: 09.11.2025

In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English
newspaper language published in Financial Express shall be prevail

Sd/- Authorised Officer, Grihum Housing Finance Limited, (Formerly known as Poonawalla Housing Finance Limited)

E] pnb OGITal SA2TeTct

1] pun]nb national bank

..the name you can BANK upon/

B mi‘ﬁ &1 gifte
{4 GOVERNMENT OF INDIA UNDERTAHINE|

Ciate 09.11.2025
Flace: hyodhya

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in exercise Borrowet; Sei Ashok Kimar Pathak Sio Sri Jayantei Prasad | Distt -Siddarth Nagar in e riame of Sri Ashak Kumar Pathak Si N ':"‘:"955 wal 26 41 2025
of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates mentioned herein below. Pathak, Rio- 13, \il- Jamuni, PO- Afgara. Distl.- Siddarth Nagar | Jayanin Prasad Paihak through sale deed no 126902020 dated 01.01.2035
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount [UP}27 2153 23062020 Bounded by: as perdeed East Land of Ramgan Cy08 042025 CIRs. 10,000.00
and interest thereon. N . . . . . . . . West:Land al Chilhu,, Neeh; Land of Jawahin Sousn; Land of Ram Ashare U symboic possesson
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken in possession are :
; | ol | gnina, Sasti| | EM manigaqe of fand & bullding situaled at piotno. 54273 1=a ard &) 14,089,201
herein below. 1| Bo:Jignna, Basti (960020 29 g plo AJRs. 9.73 Lakhs
Sy Name of PossessionlDate of statuto Account:SriArvind Kumar Singh Adc No: 0800305613733 [TIL), | 542/37=a, revenue vilage- Katra, Teops- Havel, Perpana- Basthi B) Rs. 23,9537 00+
Nr. Borrowers Description of Property taken Date | Demand Noticzy Amount in Demand Notice (Rs.) OSD0Z5002 1630 [CACH & 000305614109 (TIL) masl, Tensi & Disll - Basli measuring land area- 187 6T SOMTR | | : 01 I:ui 2021 and 8] Rs 97,3004
0. : — Barmawer; SriArvind Kumar Simgh 5o Ram Chandra Singh, i The namne of Sml Poonam Singh Wia Ardnd Kumar Singh, | Torest we. ; Al 25 41,2025
All That Piece And Parcel Of P Resid | Plot Of Part Of Khata No 0056 ! g
ALIM S O SALIM at Piece And Parce roeprty Residential Plot art ata No 00567, Loan No. HL00691000000005052061 . Guarantor/Martgager: Smt. Peonam Singh Wio Arvind Kumar| Boundaries: EastLant of Resta Singh, WestPlo of Ram Shabd, othar charges
1. SHAH, Gata No 335, Situated At VilllMohalla Pattikalan Tehsil Swar, Distt Rampur. Adm | 04/11/2025 |  08/08/2025 | Rs. 1181394/- (Rupees Eleven Lakh EightyOne Thou- Singh, both Rio-{1) Mohalta- Ciil Station, Purana Dak Kkana, | North: Plof of Phool Chand, South: Kachche Rasta 12' wide. C)28.03.2022 CiRs. 0.10 lakh
SHABNAMW O | Area 142.41 Squire Meter. Bounded By:- East- Arazi Zakira, West- Rest Arazi sand Three Hundred NinetyFour Only) payable as on Post- Gandhi Nagar, Amhiat, Disit.« Bastil, P.1-272001 - (2) Vil Agai Blagar, F-O.- Pipra Gautam, Distt - Basi(L P.)-2723H DiSymbolic prasession
ALIM Donor. North- Arazi Akbar. South- Road 18 Feet Wide 08/08/2025 along with interest @ 15.6 p.a. till the re-
’ ’ ' alization. Detail of the encumbrance known to the Secured Craditors:Ne Known Encumbrances .
IRAM SABA, | AllThat Piece And Parcel Of The Plot No. 1031 Area 714 Sq.Ft. | E. 66.356 Sq M. Loan No. HF0055H20100322 YorT % ingmiiotns:= . Fite ks vl s wliopeot ot e Tovens S Coum o prasiciioad v s ey et Snoe e kss SI sk i e Kerwieg ks i, < The
2. | RAYAZ AHMAD | Situated At Mauza Pahadi, Pargana Dehat Amanat, Tahasil Sadar, Distt. Varanasi. | 06/11/2025 | 08/08/2025 |Rs. 828483/- (Rupees Eight Lakh TwentyEight g s belogeoic o "Aetxabannis o whiate’ nd S holeeneibonme - isis. . 16 G L8 Soc i /oo g In e s e hivs oo st io R tabol
) N ’ o Thousand Four Hundred EightyThree Only) payable the infamation of te Authorsead Officer, buf the Authorisad Officer shall nat ba answerabda for apy emor: missiatement of omission in this proclamation. 4. The sale will ba done by e undersigned
Boundaries - East-Arazi No. 1030. West-The Raw Path Is 14 Ft. Wide. North- o through e-auctian platform provided af the Webste hittpss/baanknet.com on above monsoned date 5, For datailed terms & conditions of the sale, please rofer https://baanknet.com
Part Portion Of Said Arazi. South-Land Of Rita Devi W/O Mahesh EIT tﬂg ?esz: ﬁzsaﬁgﬁs along with interest @ 16.35 p.a. KLwww. pnbindis.in ; rised O
' STATUTORY SALE NOTICE UNDER RULE 8(6) & 9(1) OF THE SARFAESI ACT, 2002 o)

Punjab National Bank ,

Secured Creditor

Asset Recovery Management Branch-Ghaziabad,
KJ-13, 2nd Floor, Kavi Nagar, Uttar Pradesh-201001

E mail: ¢s8228@pnb.bank.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the
Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and

guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.

SCHEDULE OF SALE OF THE SECURED ASSETS

Lot. Name of the Branch Description of the (A) Date of Demand Notice u/s 13(2) of SARFAESI Act, 2002 E) Reserve Price Date/ Time of Detaili of the
No. Name of the Account Immovable Properties |2/ 95 Amou pe(geé";:::e°::eo':s3:31(?2";;: e (Rs. In Lacs) E-Auction “known to the
Name & addresses of the Borrower/Guarantors Account Mortgaged/ Owner's Name _ 02080 F) EMD secured creditors
(mortgagers of property) (D) Possession date u/s 13(4) of SARFAESI Act, 2002 G) Bid Increase Amount Contact Person |
(E) Nature of Possession (Symbolic /Physical / Constructive) Authorised Officer
1. BO: G T Road Ghaziabad Residential Flat No. 403, 4th Floor (A) 21.08.2025 (A) Rs. 154 Lakh 17.12.2025 Not Known to us
ithout Roof Right ituated at . .
SHRIRAJ KUMAR SINGH S/0 SHRIRAMNET SINGH (Borrower/Mortgagor) e e (B) Rs. 1,72,13,542.00 as on 31.07.2025 (B)Rs. 15.40 Lakh | From 11.00 ' Syshil Kumar Mallick
R/o- FlatNo 404, 4th Floor, Tower-1, Oasis Emrald Heights, Ramprastha Green, Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Vaishali Extension, Pocket-I, Sector- (C) Rs. 1,76,87,970.20as on 31.10.2025 (C) Rs. 1 Lakh AMt0 04.00 | Mob No 9781550777
Also, At:- Flat No 403, 4th Floor, Tower-1, Oasis Emrald Heights, Ramprastha Green, Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 7, Village-Makanpur, Tehsil & District- (D) 04.11.2025 PM
Also, At: - FlatNo 503, 5th Floor, Tower-1, Oasis Emrald Heights, Ramprastha Green, Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Ghaziabad, Uttar Pradesh in the (E) Symbolic

name of Shri Raj Kumar Singh & Shri
Manoj Kumar Singh Super Covered
area 207.1669 sq. mtrs. or 2230 sq. ft.

SHRI MANOJ KUMAR SINGH S/O SHRI RAMNET SINGH (Co-Borrower/Mortgagor) R/o-Flat No 404, 4th Floor, Tower-1, Oasis Emrald Heights,
Ramprastha Green, Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Also, At: - Flat No 403, 4th Floor, Tower-1, Oasis Emrald Heights,
Ramprastha Green, Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010

SMT. ARCHNA SINGH W/o- SHRI MANOJ KUMAR SINGH (Co-Borrower) R/o- Flat No 404, 4th Floor, Tower-1, Oasis Emrald Heights, Ramprastha
Green, Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Also, At: - Flat No 403, 4th Floor, Tower-1, Oasis Emrald Heights, Ramprastha Green,
Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Also, At: - M/s Manglaya Constructions Proprietor Smt. Archna Singh W/o Shri Manoj Kumar
Singh G-2,149, Gyan Khand-I, Indirapuram, Ghaziabad, U.P. 201010

SMT. SANJU SINGH W/O SHRI RAJ KUMAR SINGH (Co-Borrower) R/o- Flat No 404, 4th Floor, Tower-1, Oasis Emrald Heights, Ramprastha Green,
Sector-7, Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Also, At: - Flat No 403, 4th Floor, Tower-1, Oasis Emrald Heights, Ramprastha Green, Sector-7,
Vaishali Extn, Ghaziabad, Uttar Pradesh-201010 Also, At: - M/s Manglaya Infrastructure Proprietor SMT. SANJU SINGH W/O SHRI RAJ KUMAR SINGH
G-2,149, Gyan Khand-I, Indirapuram, Ghaziabad, U.P.201010

TERMS AND CONDITIONS: The Sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions: 1. The properties are being sold on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS” and
WHATEVER THERE IS BASIS. 2. The particulars of Secured Assets Specified in the Schedule here in above have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission on the proclamation.3. The
Sale will be done by the undersigned online, through e-auction platform provided at the Website https://baanknet.com 4. For detail term and conditions of the sale, please refer https://baanknet.com & www.pnbindia.in 5. All statutory dues/ attendant charges/ other dues including registration
charges, stamp duty, Tax/ Any Authority charges etc shall have to be born by the purchaser and Authorised Officer or the bank shall not be responsible for any charges, lien in encumbrance are any other dues to govt or any one else in respect of Property (e-auctioned) not known to the bank the intending
bidderis advised to make there on independentinquiries regarding the encumbrance on the property including statutory liabilities, arrears of property tax, electricity dues etc.

[STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002]

DATE: 07.11.2025, PLACE: GHAZIABAD

AUTHORISED OFFICER, PUNJAB NATIONAL BANK

i i Chandigarh
epaper.fmancfa!express.mrr‘. & o® O g
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REQUIRED

e Reputed Pharma Company Requires B.Sc, M.Sc,
B.Com, M. Com Candidates. Suitable Salary. Contact

98729-94729,
prehlad singh@gmail.com.
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